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LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI
Bulletin Part-1
(Brief summary of proceedings)
Thursday, 10 August 2017 / 19 Shravan 1939 (Saka)

Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair

The Chair stated that he had received notices for Adjournment Motion, Calling Attention
and Short Duration Discussion from the Leader of Opposition and other members and that
he had allowed a Calling Attention and one Short Duration Discussion keeping in view the
time available. He stated that all other notices which had not been listed in the List of
Business were to be treated as disallowed and requested the Members to not waste the time
of the House by raking up those issues.

Questions: Starred Questions no. 41, 43, 44 & 45 were asked and replied to. Replies to
Starred Questions no. 42 & 46 to 60 and Un-Starred Questions no. 137 to 224 were placed
on the table.

Special Mention (Rule-280): The following Members raised matters under Rule-280 with
the permission of the Chair:

Sk v =

Shri Prakash Jarwal 6. Shri Jagdeep Singh

Shri Nitin Tyagi 7. Ms. Alka Lamba

Shri Vishesh Ravi 8. Shri Sandeep Kumar

Shri S.K. Bagga 9. Smt. Bandana Kumari

Shri Anil Kumar Bajpai 10. Shri Sahi Ram (Hon’ble Minister of
PWD intervened).

Calling Attention (Rule-54):
Shri Sanjeev Jha called the attention of the Minister on removal of weightage to Guest
Teachers in recruitment of Government Teachers.
The following Members participated in the discussion:
1. Shri Praveen Kumar
2. Shri Madan Lal

House adjourned for Tea Break.

House reassembled
Hon’ble Speaker in- Chair.

Discussion on Calling Attention (Rule-54) continued.
The following Members participated in the discussion:

3.

4.

5.

Shri Rajesh Gupta. He also moved the following Resolution with the leave of the
House:

“DSSSB has advertised that they are in the process of recruitment of teachers in
Directorate of Education;

Considering the various directions issued by the Hon’ble Minister of Education to the
Chief Secretary and Education Directorate; and

Considering the Hon’ble Supreme Court’s judgements in the matter of SLPC
No0.3159/2015 and No.32008/2013;

This House resolves that the current recruitment process be put on hold till the
Directorate of Education formulates a policy for giving due weightage to Guest
Teachers based on their working in Delhi Government Schools.”

Shri Anil Bajpai

Shri Vijender Gupta, Hon’ble Leader of Opposition

Shri Manish Sisodia, Hon’ble Deputy Chief Minister replied.
The Resolution moved by Shri Rajesh Gupta was adopted by voice vote.



8. 5.50PM Shri Satyender Jain Hon’ble Minister of Health made a suo-moto statement regarding
prevention of swine flu and vector borne diseases.

9.  6.10 PM The Chair, with the leave of the House, extended the sitting of the House up to 7:00 PM

10. 6.10 PM Introduction of Bill:
Shri Kailash Gahlot, Hon’ble Minister of Information & Technology introduced “The
Delhi (Right of Citizen to Time Bound Delivery of Services) Amendment Bill, 2017
(Bill No.06 of 2017)” with the leave of the House.

11. 6.12PM Consideration & Passing of Bills:

1. Shri Gopal Rai, Hon’ble Minister of Labour moved that ‘“The Minimum Wages
(Delhi) Amendment Bill, 2017 (Bill No.05 of 2017)” introduced in the House on
09.08.2017 be taken into consideration.
The Minister made a brief statement
The Bill was considered clause-wise.
The Hon’ble Minister of Labour moved that the Bill be passed.
The Motion was put to vote and adopted by voice-vote.

2. Shri Manish Sisodia, Hon’ble Deputy Chief Minister moved that ‘“The Delhi Netaji
Subhas University of Technology Bill, 2017 (Bill No.04 of 2017)” introduced in the
House on 09.08.2017 be taken into consideration.

Shri Adarsh Shastri expressed his views on the Bill.

The Hon’ble Deputy Chief Minister made a brief statement

The Bill was considered clause-wise.

The Hon’ble Deputy Chief Minister moved that the Bill be passed.
The Motion was put to vote and adopted by voice-vote.

12. 6.13 PM The Chair adjourned the House up to 2.00 PM on Friday, 11 August 2017.

Delhi Prasanna Kumar Suryadevara
10 August, 2017 Secretary
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